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run without any collaboration. Triveni Stniiturals
Ltd. Las been set up in collaboration with M/s.
Voest (VEREINI-GTE  OSTERKEICHISCHE
EISEN-UND STHIWEIKE AG. LINZ, AUSTRIA)
of Austri i, who are also participating in the
management of the enterprise. The broad Ii"; ms
of'the Agreement in the case of Yiveni Structural*
are as under :

(i) The foreign Company shall hold 49% of
the subscribed capital of the Company from ime
Lo time—the present autboritised share capital of
the Company is Rs. 3 cores.

(i1) In consideration for technical assistance,
the foreign Company wiH be allotted free shares
to the extent of Rs. 20 lakhs. These will be within
ihe- 49% of sli ire capital which they will hold.

(iii) The duration of the agreement will be 20
years or as long as Voest is a Shareholder of the
Company whichever is later.

(c) None of tha companies have a direct
foreign I

(f) The investi lent made by Government and the

prokt/loss made by tlie Ihe enterprises is gi\ eti
below :
i. Heavy Engineertg Corpn. l.1d.. Ranchi—
Rs.
(erores)
(i) Investment in Share
Capital t00-00
(i) Loans g anted (net as
on 30-n 69) 128*78
(iii) Total cumulative loss

as on 31-8-69 40-73

2. Mining and Allied Machinery Carp&ration Ltd..

Durgapur
Rs.
(crores)
(i) Investment in Share
capital 19*57
(ii) Loans granted (netas
on 30-11-69) 34-73
(iii) Total cumulative loss
ason 31 - [-69 2016
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3. Bharat Heavy Plate and Vessels Ltd., Visa-

khapatnam—
Rs.
(lakhs)
(i) Investment in Share
capital . . , 700-00
(ii) Loans granted (net as
on 30-11-69) 252-00

The accounts of the Company upto 31-3-69,
represented mainly the construction expenditure and
there has been no profit and loss.

4. Triveni Structural* Ud.. Naini, Allahabad—

Rs.
(lakhs)
ii) Investment in Share
capital by Govt. of
India 153*00
(i) Loans  granted (net as
on 30-1 [-69) 259-60

There was no profit and loss upto th® end of
March, 1968, as the factory wa* under construction.
Tlie accounts of the Company for 1968-69 are vet to
be finalised.

] 5. Tungabhadra Steel Products Ltd., Tunga-

bhadra Dam -
Rs.
mlakhs,
i Investmen! in share
capital 51-00
iii) Loans granted by Govt.
of India . Nil

The Company lias been making profits and the
total profit before lax during ia(>!i-t)() was Rs.
<rC>4 lakhs.

It is too ealry to make any realistic
estimate of'the savings in terms oi' foreign exhange
for these projects.J
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1 [EXTRACTION OF MINERALS IN BIHAR

1410. SHRI J. P. YADAV : Will the
Minister o( PETROLEUM AND
CHEMICALS AND MINES AND METALS
be pleased to state :

(a) the number of companies under the
Private Sector and the Public Sector', which
are engaged in the mining of minerals in Bihar
State anil the quantum of minerals which they
have been able to extract annually, separately ;
and

(b) tlie number of factories being run in
Bihar on the basis of the overall 35 per cent of
minerals, found in Bihar ?]

fflTHE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND

res -

CHEMICALS AND MINES AND METALS
(SHRI JAGANNATH RAO) : (a) and (b) The
information, to the extent available is being
collected and will be placed in the Table of
the House.]

FUNDS FOR DELHI MUNICIPAL COR"
PORATION

1411. DR. BHAI MAHAVIR : WiH the
Minister of HEALTH AND FAMILY
PLANNING AND WORKS. HOUSING AND
« URBAN DEVELOPMENT be pleased to
state :

(a) whether it is a fact tl at the Chair" man
of the Water Supply Committee of the Delhi
Municipal Corporation has

[RAJYA SABHA]
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recently written to the Prime Minister to the
effect that the capitals needs of drinking water
could not possibly be met if the Central
Government continued its policy of sitting
tight over funds ; and

(b) if so, what are the views of the Central
Government in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING AND
URBAN DEVELOPMENT (SHRI B. S.
MUR-THY) . (a) The Chairman of the Delhi
Water Supply Committee has written a letter
dated the 16th September, 1969 to the Prime
Minister in which he has requested that an
additional allocation of Rs. 15 crores should
be made available for water supply schemes in
the Fourth Plan of Delhi Administration.

(b) The matter is being examined by the
Planning Commission.

f [ALLEGATIONS AGAINST |RREGULARITIE®
IN THEN.D.M.C.
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1412. DR. BHAI MAHAVIR : Wil'the
Minister of HEALTH AND FAMILY
PLANNING AND WORKS HOUSING

AND URBAN DEVELOPMENT be
pleased to state

(a) whether it is a tact that in liis
report, Examiner ot the Local Funds

t[ ] English translation.



